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Advocate Shri J.Nagar, along with V.K.Srivastava, Advocate for the petitioner. Shri
M.K.Bagri, O.L. for the Central Government representing the ottice of the R.D. He
seeks further four weeks time to file representation/ affidavit on behalf of R.D. Since,
this matter is quite old. Hence, only two weeks time is granted to the office of R.D. for

filing its representation/affidavit.
Meanwhile, the O.L. is also liberty to file its report by serving an advance copy

to the opposite counsel.

The matter be listed on 30" October, 2017.
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Dated:10.10.2017 H.P. Chaturvedi, m.,\ ™

Typed by
P.K. Jyoti



